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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART~II
(General Information relating to Legislative & other matters)
' Monday, March 03, 1997/Phalguna 12, 1918 (saka)

No. 318

Subjects Constitution of House Committee.

Members are informed that Hon'ble Speaker is
pleased to constitute a House Conmittee to examine various
aspects of the functioning of the shamshaan Ghats  and
suggest measures necessary for mitigyating the sufferings
of the people. The Constitution of the Committee will be
as follows 3=

L Shri vasdev Kaptan . Chairman
2. - Shri Darshan ¥umar Bahl Member
3. Ch. Prem Singh Member

Shri Jai Bhagwan, MLA will be the co=opted Member
of the Committees.

Shri P.N. Gupta will be ex-officio Secretary to the
Committee,

P.N, GUPTA
SECRETARY



